
the Central Government for Com
munity Development schemes has been 
utilised; and

(b) if not, the reasons therefor?
The Minhtor of Community Deve

lopment (Shri S. K. Dey): (a) and
(b) Information has been called from 
State Governments and will be laid 
on the Table as soon as it is received. 
From replies received so far from 
certain States, the position appears to 
be that the Central grants have been 
fully utilised, but a portion of the 
Central loans will have remained un
utilised The precise reasons can be 
indicated after replies from all States, 
have been received

Desert Control
•677. Shri I. R. Mehta: Will the

Minister of Food and Agriculture be
pleased to state the type of trees 
which have by experience proved to 
be best fitted for afforestation to 
check the spread of the desert on the 
Rajasthan-Pakistan border7

The Minister of Food and Agricul
ture (Shri A. P. lain): A statement is 
laid on the Table of Lok Sabha [See 
Appendix II, annexure No 81 ]

Price of Riee
•678. Shri R. C. Majhl: Will the

Minister of Food and Agriculture be 
pleased to state

(a) whether it is a fact that the 
price fixed for purchasing common 
rice in Orissa is much less than the 
other neighbouring States;

(b) if so, the reason therefor,
(c) the price of rice fixed in Andhra, 

Madhya Pradesh and Orissa, and
(d) whether it is a fact that 

restrictions have been imposed on 
movement of rice from Orissa to out
side by the Central Government?

The Minister of Food and Agricul
ture (Shri A. P. Jala): (a) to (c) A 
statement is placed on the Table of 
Lok Sabha showing the prices that the 
Government of India have agreed to 
pay for rice and paddy that they ai£ 
taking over from stockists. [See 
Apjpendix n, annexure No. 82.] These 
prices were agreed upon after discus
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sion with the Orissa Government and 
the millers and after taking into 
account the current market prices and 
also the average of the prices prevail
ing in Orissa prior to 6th June, 1957, 
at which the Government could 
requisition stocks under the Essential 
Commodities Act

No stocks of rice have so far been 
taken over in Madhya Pradesh or 
Andhra

(d) Yes, Sir.
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Production of Cereals

•680. Shri Siagh: Will
the Minister of Food and Agriculture
be pleased to state:

(a) whether, m view of the short
age of cereals in the Union, any steps 
have been taken to develop and pro* 
duce substitutes for foodstuffs;
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(b) if so, what are they and what 
steps have been taken to step up 
their production; and

(c) whether the Ministry of Food 
has taken any steps to develop 
fisheries in deficit areas and induce 
people to take to it as an alternative 
to cereals*

The Minister of Food and Agricul
ture (Shri A. F. Jain): (a) and (b)
The requirements of cereals m the 
Union are being met by supplementing 
supplies through imports Steps, how
ever, are being taken for the develop
ment and increased production of pro
tective foods such as fruits, vegetables, 
dairy and animal products etc, under 
the Second Five Year Plan so as to 
correct the unbalanced character of 
diet of the people Various schemes 
have been drawn up for this purpose 
which are being implemented by the 
State Governments

(c) The Central Government gives 
assistance for fishery development 
schemes in the shape of loans and 
grants It is, however, for the State 
Governments to develop fisheries in 
their respective deficit areas and 
induce the people to take to fish as 
an alternative to cereals

Rice for Kerala

*681. Shri Manlyangadan: Will the 
Minister of Food and Agriculture be 
pleased to state*

(a) the quantity of rice supplied by 
the Central Government to the Kerala 
State during each month from 
January, 1957,

(b) the quantity of nee supplied 
during the corresponding penod in
1956,

(c) whether the State Government 
has procured rice from any other 
State in India during this penod and 
if so, the quantity thereof;

(d) whether any rice stored in the 
godowns at Cochin has been diverted 
by the Central Government to any 
other part of India after April, 1957; 
and

<e) whether any steps are being 
taken to increase the number of 
depots in Kerala for storing food- 
grainsT

The Minister of Food and Agricul
ture (Shri A. F. Jala): (a) and (b)
A statement is placed on the Table of 
Lok Sabha [See Appendix IX, an> 
nexure No 83]

(c) NO, Sir

(d) A small quantity of American 
raw rice not required m Cochin is 
being sent out to other areas

(e) In addition to five depots that 
are functioning for a long time in 
Kerala, an additional Depot at Canna- 
nore has been opened The State 
Government are proposing to start 
sub-depots in each district

Pakala-Dharmavaram Railway 
Track

*682. Shri Viswanatha Reddy: Will 
the Minister of Railways be pleased 
to state

(a) when the re-laying of the track 
between Pakala and Dharmavaram m 
Southern Railway will be completed, 
and

(b) the original time schedule for 
the completion of this work, and the 
mam factors which prevented the 
completion as per schedule7

The Deputy Minister of Railways 
(Shri Shahnawac Khan): (a) The
work of relaying of track between 
Pakala and Dharmavaram is expected 
to be completed in 1959

(b) The work was scheduled to be 
earned out m three stages*

Stage I—60 miles—in 1953—55
Stage 11—30 miles—in 1954—56
Stage 111—51 i  miles—in 1956—58.

Stage I has been completed. Only 
ballasting is being done now. Stage II 
is in hand and will be completed by 
October 1957. Stage III will then be 
taken in hand

It has not been possible to adhere 
stnctly to the schedule due to paucity 
of track materials.




